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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
Bulletin Part-I
(Brief summary of proceedings)
Thursday, 29 July 2021 / 07 Shravan 1943 (Saka)

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair
National Song (VandeMataram)

Obituary References :
The House paid homage and observed two minute silence on the death of :
1. Dr. AK. Walia, former Health &Finance Minister and Member of Delhi
Legislative Assembly
2. Shri Jarnail Singh, former Member of Delhi Legislative Assembly during Fifth and
Sixth Legislative Assembly.
3. Shri Kalyan Singh, former Member of Metropolitan Council of Delhi
4. Shri Amar Nath Kumar, former Member of Metropolitan Council of Delhi
5. Security personnel killed in naxalite attack on 03™April, 2021 in Sukma District of
Chhattisgarh.
6. Victims of Coronavirus (COVID-19) pandemic.
7. Farmers agitating against the farm laws on Delhi’s borders.
The Chair congratulated Ms. MirabaiChanu for winning Silver Medal in the 49 Kg
weightlifting category in the Olympic Games at Tokyo, Japan.
The Chair took cognizance of the fact that the officers in the Officers Gallery did not stand
up during National Song ‘VandeMataram’ as a gesture of respect and directed that the

matter be brought to the notice of Chief Secretary, Delhi for necessary action.

Question Hour :
Starred questions No. 04 was asked.
Members of the BJP objected to their notices being not accepted for discussion in the

House. Uproar in the House ensued.

Ruling by the Chair :
The Chair gave a ruling that the Members of Opposition will be allowed floor time in

proportion to their party strength in the House as was being done in the Lok Sabha,

The Members of Opposition again demanded discussion and stalled the proceedings of the
House.

(11.21 AM) :Sh. Anil Kumar Bajpai, Member tore up Revised List of Business and threw it
in the well of the House.

The Chair asked Shri Anil Kumar Bajpai, Member to leave the House.



7.

8.

0.

11.41 AM

11.59 AM

12.32 PM

As the Member refused to leave, he was escorted out by the Marshalls.

Uproar in the House continued

(11.35 AM) :The Chair named Shri Om Prakash Sharma, Member from the remaining part
of the sitting of the House on 29/07/2021 on account of his unparliamentary language.

The Member refused to withdraw voluntarily and argued with the Chair.

As the Member refused to leave, he was escorted out by the Marshalls.

(11.36 AM) :The Chair asked Shri Jitender Mahajan, Member to leave the House as he
continued to cause disturbance.

As the Member refused to leave, he was escorted out by the Marshalls.

(11.39 AM) :The Chair asked Shri Vijender Gupta, Member to leave the House as he
continued to cause disturbance.

As the Member refused to leave, he was escorted out by the Marshalls.

Sh. Ramvir Singh Bidhuri, Hon’ble Leader of Opposition alongwithother Members of
Opposition walked out in protest.

Question Hour continued :

Starred questions No. 04,05, 06 &10 were asked and replied to.

Replies to Starred Questions No. 01, 03, 07, 08, 09 & 11 to 20 (Reply to Starred Question

02 was not received) & Un-Starred Questions No. 01 to 71 were placed on the table.

Special Mention (Rule-280) :

The following Members raised matters under Rule-280 with the permission of the Chair :

1. Shri Rajesh Gupta 7. Shri Vishesh Ravi
2. Shri AkhileshPatiTripathi 8. Shri SomDutt

3. Shri Rohit Kumar 9. Ms. Bhavna Gaur
4. Smt. Raj Kumari Dhillon 10. Shri Jai Bhagwan
5. Shri Girish Soni 11. Shri Naresh Yadav
6. Smt. PramilaDhirajTokas

Papers laid on the Table:

I. Shri Satyendar Jain, Hon’ble Minister of Power laid copies of the following on the
Table of the House:
1. Annual Report of Delhi Power Company Limited (DPCL) for the Financial Year
2018-19 (Hindi and English Version).
2. Notification No.F.3(600)/Tariff-Fin./DERC/2019-20/6705/061 dated 13/04/2021—
regarding Delhi Electricity Regulatory Commission (Renewable Purchase
Obligation and Renewable Energy Certificate Framework Implementation)

Regulations, 2021.



3. Notification No.F.3(600)/Tariff-Fin./DERC/2019-20/6705/063 dated 13/04/2021-
regarding Delhi Electricity Regulatory Commission (Business Plan) (First

Amendment) Regulations, 2021.

II. Shri Kailash Gahlot, Hon’ble Minister of Transport laid copies of the following on

the Table of the House:

1. Annual Administrative Report 2016-17 alongwith copies of Preview of working of
Delhi Transport Corporation for the year 2016-17 (Hindi and English Version).

2. Annual Administrative Report 2017-18 alongwith copies of Preview of working of
Delhi Transport Corporation for the year 2017-18 (Hindi and English Version).

3. Annual Accounts & Audit Report of Delhi Transport Corporation Employee
Provident Fund Trust for the year 2017-18 (Hindi and English Version).

4. Notification No.F.19(17)/Sectt./Tpt./2020/49052 dated 14/06/2021 to regulate the
vehicular movement on main Chandni Chowk Road from Red Fort to Fatehpuri

Mosque and surrounding area. (Hindi and English Version)

10. 12.33 PM Short Duration Discussion (Rule-55) :

I. Shri Sanjeev Jhainitiated discussion on ‘appointment of Delhi Police Commissioner
in violation of directions of Hon’ble Supreme Court’.
He also moved the following Resolution with the leave of the House :
The Legislative Assembly for the National Capital Territory (NCT) of Delhi, in its
sitting on 29™ July 2021, adopted the following resolution :

“This House expresses its strong disapproval over the Ministry of Home Affairs
(MHA), Government of India, order dated 27" July, 2021 appointing Sh. Rakesh
Asthana to the post of Commissioner of Police, Delhi, for a period of one year or till

further orders.

This MHA order is in complete violation of the Hon’ble Supreme Court of India
judgement dated 13™ March 2019 in the case titled : Prakash Singh Vs Union of
India. The judgement clearly lays down that no individual who has less than six
months of service left, can be considered for appointment as head of a police force

anywhere in the country.

It is a widely known fact that Sh. Asthana was to retire from service on 31°" July —

meaning barely two days later.

Further, the post of Commissioner of Police, Delhi, belongs to the AGMUT IPS
cadre. This appointment of a controversial Gujarat cadre officer, who has faced
multiple inquiries on serious charges in the past, will only bring Delhi Police into

controversies.
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Further, it is beyond any reasonable understanding as to why a controversial officer
who was removed by this Central government from the post of Special Director, CBI
in October 2018 and was notconsidered fit for the post of CBI Director only very

recently, is being imposed on Delhi Police.

Given the past track record of this officer, there is a reasonable apprehension that
the Central Government will use him for foisting false cases on political rivals to

create a reign of terror in the national capital.

Such a controversial individual should NOT be heading the police force in the

country’s national capital.

This House directs the Government of NCTof Delhi to convey to the MHA that the
appointment order of Sh. Rakesh Asthana be immediately withdrawn and fresh
process for the appointment of Commissioner of Police for Delhi be initiated in
accordance with proper rules and regulations.”

The following Members participated in the discussion :

2. Shri Gulab Singh

(Shri Ramvir Singh Bidhuri, Hon’ble Leader of Opposition alongwith two members
of Opposition, who had earlier walked out in protest, assumed their seats.)

3. Shri AkhileshPatiTripathi

4. Shri Bhupinder Singh Joon

5. Shri Somnath Bharti

6. Shri Ramvir Singh Bidhuri, Hon’ble Leader of Opposition

Shri Satyendar Jain, Hon’ble Minister of Home replied to the discussion.

The Resolution was put to vote and adopted by voice-vote.

The Chair adjourned the House for one Hour for Lunch-Break.

House reassembled.

Hon’ble Speaker in-Chair.
Motion under Rule-114 :

1.

Shri Rohit Kumar, Hon’ble Member moved a congratulatory motion for the ISO
9000 certification of the MLA Constituency Office of Shri Dilip Kumar Pandey,
Hon’ble Chief Whip. Shri Vishesh Ravi, Hon’ble Member also expressed his views.
Shri Vinay Mishra, Hon’ble Member moved a congratulatory motion for setting up of
the Delhi School Board and Schools of Specialized Excellence by Shri Manish
Sisodia, Hon’ble Deputy Chief Minister.

Shri RiturajGovind, Hon’ble Member moved a congratulatory message on the
initiation of tender process for setting up of Multispecialty Hospital in the Kirari

Assembly Constituency.



14. 02.50 PM Short Duration Discussion (Rule-55) :

II. Shri AkhileshPatiTripathiinitiated discussion on ‘failure of Municipal Corporations

in preventing water logging and maintenance of drains’.

The following Members participated in the discussion :

2. Shri Vishesh Ravi

3. Shri Rohit Kumar

4. Shri Ajay Mahawar
5. Shri Somnath Bharti
6. Shri HaziYunus

7. Shri Abdul Rehman

8. Shri AbhayVerma

9. Smt. Raj Kumari Dhillon
10. Shri Kuldeep Kumar

11. Shri RiturajGovind

Shri Satyendar Jain, Hon’ble Minister of Urban Development replied to the discussion.

15. 04.23 PM Motion under Rule-107 :

Ms. Bhavna Gaur, Hon’ble Member moved the following Motion :

“This House recommends that Sh. Sunder Lal Bahuguna be conferred with ‘Bharat Ratna”

for his enormous and significant contribution in the field of environment’.

The following Members participated in the discussion :

2. Shri Praveen Deshmukh

3. Shri Sanjeev Jha

4. Shri Shiv CharanGoel

5. Shri Ramvir Singh Bidhuri, Leader of Opposition

Shri Arvind Kejriwal, Hon’ble Chief Minister expressed his views and proposed an

amendment.

The following amended Motion was put to vote and adopted by voice-vote unanimously :

“This House recommends that Sh. Sunder Lal Bahuguna be conferred with ‘Bharat

Ratna’ for his enormous and significant contribution”

16. 05.05 PM The Chair informed the House about the Balloting of the Notices received under Special

Mention (Rule-280) shall take place half an hour after the adjournment of the House.

17. 05:06 PM The Chair adjourned the House upto 11.00 AM on Friday, 30 July 2021.

Delhi
29July, 2021

Raj Kumar
Secretary



